() to (&) We have written to State Govts, communicating the threat perception and have
requested them to urgently review and accordingly strengthen them to avoid any untoward

incident.

Relaxation in visa rules
673. SHRIMATIT. RATNA BAL: Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether Government has relaxed visa rules regarding the 60-day cooling-off period

for tourists glightly;
(b) it so, the details thereof; and
(c) thereasons therefor and response received so far?

THE MINISTER OF STATE 1IN THE MINISTRY OF HOWME  AFFAIRS
(SHRI MULLAPPALLY RAMACHANDRAN): (a) to (¢) With a view to curh the abuse/misuse of
Tourist visa, it has been decided that there should be a gap of at least two months between two
visits to the country on a Tourist Visa. A provision has also been made for genuine tourists who
have to re-enter India largely on account of neighbourhood tourism. In such cases, the Indian
Missions/Posts abroad have been authorized to permit two or three entries, subject to

submission of a detailed itinerary and supporting documentation (ticket bookings).

This stipulation of two months gap does not apply to foreign nationals coming on any other
type of vise. This stipulation also does not apply to people of Indian origin holding PIO and OCI
Cards. In emergent cases involving re-entry of persons of Indian origin on Tourist Visa within
sixty days, of their earlier departure from India, FRROs have been authorised to exercise their
discretion in allowing such passengers to enter into the country after heing convinced of their

genuineness of their visit.
Expanding area of operation of Jand K police

674. PROF. SAIF-UD-DIN-SOZ: Wil the Minister of HOME AFFAIRS be pleased to

state:

(a) whether proposals for expanding the area of operation for Jammu and Kashmir police

have been received from various quarters of J and K State; and
(b) whether the Ministry would respond to these proposals?

THE MINISTER OF STATE N THE MINISTRY OF HOME  AFFAIRS
(SHRI AJAY MAKEN): (a) The operational responsibility of Jammu and Kashmir police covers
the entire State.

(b) Does not arise.
Talks with surrendered ULFA leaders

1675. DR. RAM PRAKASH : Will the Minister of HOME AFFAIRS be pleased to state:

TOriginal notice of the question was received in Hindi.
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